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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELIT
FINANCE (REVENUE-1) DEPARTMENT
© DELMISACHIVALAYA, L. ESTATE, NEW DELUE-L10 002

No. F3(T)Fin(Rev-N202021DS-1V] /& Dated: 20/ ;/./‘»

Natification No. 192020~ State Tax
-~

No. EAMTVPnRev 52020 21DSIV, - In exeecive of the powens conferred by seb-secticn (6C) af section
25 of the Delhi Goods and Services Tax Act, 2017 (03 of 2017) , e L1. Governor of National Capital Tervitary of
Dﬂ.u;ummnru-ormc«um&wnuﬂﬂ.h&ndmimlumruuormluwﬂnnﬂmu
e dato, which the -

(2) authorised vignatary of el typee.
(b) Manngisg and A eised o of a par hip fiem; snd
(o) Kart®*of  Hindu sedivided funily,

~

2 .

shalt o iom of p of Asdhear namber, 25 specified in role § of the Dalhi Goods wnd
Services YaxRules, 2017 horoinafier referred 10 ae the said rules), i ordes 10 be eligible for registmtion wnder
GsT.

Provides that If Aadhanr number is et swvigned 1o the said peesons, they shall be offered altemms and
vishie meany of idestification in the manner spesified w rule 9 of the said rules.

2 Thiz notifittion shall come into effect Srom the 1 day of Apeil, 2020,

By arder and in the npmy of O

i 14, Govesnar of the Nationa! Capital Ti of Delhl
&
{Maho} Kemar)

p e | " : Dy. Secsetary 1V (Finance)
C N Noru yrmenameanmsav: /o Dasdi 707§ /e
Copy forwanded for infoemation 0:-

I, The Principal Secretary to the Hea ble Lisutenant Govemor, Deli
2 The Principl Secretary (GAD), Govt. of RCT of Delitd with the requess to publish the notification in Dalhl
Oaeette Prrt-IV (Extraordinary) b today's date.
1 & Secritaey {Finmnce), Gove. of NCT of Do, Dethi Sachivalys, 1.9 Edtatz, New Dethi.
e Commisslones, Scate Tax, Delhi, Vyagor Biawan, | P, Estate, Now Do,
5. Tha Addtional Secrenry to the Hon'ble Chiel Misister, Gont. of NCT of Delt, Delhl Sachivalaya, 1P
Estate, Now Del
6. mw»ﬂmm.omdncruwm.mmmu.umD.u-i.
The AdSttional Secretezy (Law), Govt. of NCT of Delil, Dethi Sachivalays, 1P. Estate, New Delhi,
The P-5. % the Leadee of Oppositioe, 29, Dellti Legalative Assembly, Ok lst, Deihl,
Vil OS0m Chief Sesrstary, Govt. of NCT of Delhi, Dol Sackivaluys, [P, Estatw, New Delhi.
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